IN THE CENTRAL ADNINISTRATIVE TRIBUNATL, HYDERABAD BENCH a7 HYDERABAD

- Between:

1, Divizional Fallway Menager, (p3)
Soutn Ceutral Railway, Secunderabagd,

2. Permonont oy Ine~rcotor (Con)
S.C.Rly, Secunderabad,

3. Chienql Signal Inspector,

Signal & Telecommunication Department,
S5.C.R1y, Secunderabad, .

.o Applicants,
and
1. ;’("—ﬁ#:/;aex/z-o-
2, Presiding Officer;'Labour Court,
Narayanaguda, A.P,Hyderabad,
.o .Respondents.

Fer the ApplicéntsL Mr.N.L.Devraj, 8SC for Rlys,

For the Respondents: : - -
CURAM &
THE HON'BLE MR.JUSTICE—V.NEELADRI-RAQ ¢ VICE CHAIRMAN
AND
THE HOWTBLE MR.P.T . TIRUVENGADAN ¢ MEMBEF.(ADM)
The Trd i et — - n. ‘ '

Admit. The operation of the order dated 11~3-92

in C.M.p.No, éﬁ'/BB is Suspended until further orgers.,

Issue notice to the Lespondents,

Past +ha maea o

- Dy.

To - =oos=- awew) woulray, Secunderabad,

4. The 2érmanent way Inspector (Con) s.c.rly. Secunderabad,

The Chief Signal Inspector, " signal & Telecommunication
Department, S.C.Rly, Secunderabad.

The Presiding Officer, Labour Court, WNarayanaguda, Hycderabad.

One copy to Hr.N.R.Devraj, SC for Rlys. CAT.Hyd.,
One copy to Mmr, .

One spare copy.
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C .
TYPED BY , COMPARED BY

CHECKED BY ' *PPROVED BY

Il THE CENTRAL ADMINISTBATIVE TRTIBUN
EYDERABAD BENCH AT HYDERABAD

THE HON'BLE MR, USTICE V ,NEELADRI RAGQ
VICE CHEIRMaN

THE HON'BLE MK.A.B.GORTY ; MEMBER(AD)

[ TR T T el e i v AR N MdTRA N AN AL

MEMBER({J) |
AND

THE HON'BLE MR.P.T,TIRUVENGADAM :M(a)

issued

Alloved

Pisroked of with Airemtimne
1smigdsed

Dismisked as withdrawn

Dismicsged for default,
Rejectdds Ordered

0T ’ b e ;)""
Centesal Adminisiratiiﬁriblnll i
DES" 2~ TCH
78 JUL1993

RYDERAZAL BENCH.






